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Statement-IT

Source-wise power generation from stations (having Installed Capacity above 25
MW) located in Madhva Pradesh during the last year (i.e. 2018-19) and current
vear 2019-20 (upto January, 2020)

Year 2018-19 2019-20 {upto January, 2020)*
Category Monitored Gross Monitored Gross
(Generation Generation Generation  Generation
Capacity (MW) Million Capacity (MW) (MU
as on units as on
31.03.2019 (MUY 31.01.2020
Thermal 19785.00 118281.10 20490.00 9513431
Hydro 2395.00 352828 223500 537973
Torar 22180.00 121800.38 2272500 100514.04

* Provisional

Electrification of village under Saubhagya scheme

1423. PROF. MANOJ KUMAR JHA: Will the Minister of POWER be pleased to

state:

{a) whether Government has been able to successfully implement Saubhagya

Scheme on establishing village electricity, if so, the details thereof, State-wise;

{b) the details of financial assistance provided by Government on the said

programme; and

{¢) whether Government has made an estimation of number of people who are
still left to access universal electricity in the country, if so, the details thereof and if

not, the reasons therefor, State-wise?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI RAT KUMAR
SINGH): (a) to (¢) Yes, Sir. Government of India launched Pradhan Mantn Sahaj Bijh Har
(Ghar Yojana - Saubhagya in October, 2017 to achieve universal household electrification
by providing last mile connectivity and electricity connections to all households in

rural and all poor households in urban areas across the country. All the States reported
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electrification of all households on Saubhagya portal as on 31.03 2019 except few
households in LWE affected Bastar region of Chhattisgarh. Since the launch of
Saubhagva scheme, 2.63 crore households were electrified across the country upto
31.03.2019. The State-wise details are given in Statement-I (See below) Government of
India have released grant of ¥5,720 crore under Saubhagya In addition to this
Government of India have also sanctioned projects of ¥ 14,470 crore for additional

infrastructure to support household electrification under Saubhagya.

Subsequently, seven States have reported 19.09 lakh un-electrified households
which were un-willing earlier, later willing to get electricity connection, identified before
31st March, 2019. States have been asked to electrify these households under Saubhagya.
Out of these, 11,54,225 households have been electrified upto 14.02.2020. The State-

wise details are given in Statement-I1.
Statement-I

State-wise electrification of households during 11.10.2017 to 31.03.2019

31 No. Name of the States Number of

households

electrified
1 2 3
1. Andhra Pradesh 1,81,930
2. Arunachal Pradesh 47,089
3. Assam 17.45,149
4 Bihar 32,590,041
5. Chhattisgarh 749397
6. Gujarat 41,317
1 Haryana 54,651
8. Himachal Pradesh 12,891
9 Jammu and Kashmir 3.77.045
10. Jharkhand 15,30.708
11. Kamataka 356,974

12 Ladakh 10,456
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1 2 3
13. Madhya Pradesh 19.84.264
14. Maharashtra 15,17.922
15. Manipur 102,748
16. Meghalaya 1,99.839
17. Mizoram 27970
18. Nagaland 132,507
19. Odisha 24.52.444
20. Puducherry 912
21 Punjab 3477
22 Rajasthan 18.62.736
23, Sikkim 14,900
24 Tamil Nadu 2,170
25. Telangana 515,084
26. Tripura 1,39.090
27. Uttar Pradesh 79.80,568
28. Uttarakhand 248751
29, West Bengal 732290

Torar 2,62,84.350

Statement-IT

State-wise willing un-electrified households identified before 31st Muarch, 2019

Sl No. Name of the State Un-electrified Households Balance
HHs (un-willing electrified from (as on
earlier) 01.04.2019 to 14.02.2020)
14.02.2020
2 3 4 5

Assam

2,00,000 1,41,880 58,120
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1 2 3 4 5

2 Chhattisgarh 40,3594 21,363 19,031
3. Jharkhand 2,00,000 1,31,880 68,120
4 Karnataka 39,738 26,687 13,051
3. Manipur 1,141 1,980 0
6. Rajasthan™ 2,285,403 2,12,786 0
7 Uttar Pradesh 12,00,003 6,17,649 5,82,354

TotaL 19,009,679 11,54.225 740,676

* State has informed that cumulative progress of electrification of willing households from
01.04.2019 to 31.12.2019 is 2,12,786 and reported 100% electrification.

Fuel efficiency norms for heavy vehicles
1424 SHRI VAIKO: Will the Minister of POWER be pleased to state:

(a) whether Government has come out with draft fuel efficiency norms for heavy

vehicles in the near future;
(b) if so, the details thereof;
(¢) how will it be enforced in the design of heavy vehicles; and

(d) efforts taken by the Ministry to create awareness about energy conservation,

the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI RAT KUMAR
SINGH): (a) to (¢) The Ministry of Power, in consultation with Bureau of Energy
Efficiency {BEE) has notified Fuel Efficiency norms for Heavy Duty Vehicles (HDVs)
having Gross Vehicle Weight (GVW) of twelve tonnes and above under 5.0. No.
2670(E) dated 16th August 2017.

The enforcement of the norms is done by the Ministry of Road Transport and
Highways (MoRTH). Every vehicles manufacturer needs to comply with Fuel
Consumption value (in Litres/100 Kms.) obtained by the equation corresponding to the

Vehicle GVW in the Notification. Depending upon the type of vehicle, each vehicle



